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% ;8‘03.2005% Present 3 The -Hon'ble M. Justice Ge

;',;;n{;ﬁon~u.hﬁbmh 1 i sivarajan, Vice-Chairman.
’ ‘. '».”‘\.( F - . S “;0;“ i

. . The Hon'ble Mr.K.V.Prahladan,
C e B BD Administrative Members

>0 Q. LLEFTS"

{

|

i

% Heard Mr. G.K. Bhattacharyyd,
% learned Sre. counsel for the applic-

]
|
!
%
T 3 . ant and also Dr. MaCo sarma, learn-
e Dy. Registrar . oo i . . pl
S : { ed coynsel for the Railways. Dre Me
‘ o . sarma, learned counsel for the
Railways submits that he has receis
1 ved copy of the application just
R now and so tpdt he requires time
to get ghéfinstructions from the
Respondehts who are stationed rat

Guwahdti itself. In the circumst=
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23.3 .2005 preaents dhe Hon‘’ble nr..msuce G.

™~

. W fat:e @f the apﬁealo 'roday the

sxvarajan.; vice=Chairman's -

| The Hen%le Mr .x.v.prahladan,
Membet (M1

Pursuant te anl advertisement made
in t.he Eiaployment. Netm for the poried
commencing from - 13.1002001 to 19.10.200%
the applicant applied for the pest of
Trackman. x:cerding to the' applicant. h'o.
'had aucceedad in the }writ.ten t.est and
also in the physical ‘eﬁfic'.tency t,est. It
is stated that ‘the resu.l.t.s of the said

phys.).cal t:est were declamd vide_cemmu-
'-aication dated 18.1 .2005 (Annexure-:w)
whereby t.he names of |8 per: ‘SOns | whe have
failed 1n the\ said t.est were shown. The-

fer Greup 'D‘ posta of ma«akman/xhalashi
and the applicant®s name was. not inclu-
ded in the said 118&.]Thu ‘applicant
theretate made a tepresentalt.ion dat.édo
9.2.200% (Annemre-vx) but so: far no

. orders have been paase‘d thereon. This

application is £i led with the avernmnt. ‘
that'. t:he res;:ondents h@ve £ixed the date
of nmedical fitness teat tQ be- conduct,ed

. on_18.3.2005 to April. 2005 ‘and that if

-the applicant is not’ i.,ncludked in the

' 1ist of persens fer medical fitness test

he will leeae thed chance for geeting _
appointment even % he! had aucceedcd in
the tesesCac ;A”ﬂ/ P

 We have. heard Ht'oGhKthattacham&
learned SCe ‘counsel for the. ‘applicant
“and ialsc nr.M.coShama. learned counsel

-for thei Railwaya. on’ Qe pmvious occn-.

, aion we gave an opportunity to the lear-

ned counsel for ‘the Railways te get.
inst;rmtmn fr@n the retp@mlent.s regard-

Contd o
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learned counsel for the respendents has not

% i been-lble.te'fnfn;ph any replye. In the cir- ;

§ | cumstances we are of the view that this

g _ iapplicaticn'can*be didposéd of by directing

% | the 3rd respondent te pass orders on repre-

i sentation dated 9.2. 2005 (mnexure-vx) withir

_ % a peried of ene month from the date of

E, receipt of this: order. The 3rd respondent#
will afford an opportunity of peraonal hear=

% ing te the spplicant before passing ar_d_ex:_s

{ : n the répreéontatien (Annexure=vIj.. Respon-

% '  Qdents will keep a pest. of Trackman/Khalasi.

)3

: o acant till a decisicon is taken en the repres
pellay A %‘M%ﬁ .+ gentatione.

amed counsel for the Ral’lﬁaja" 'will pro- ‘
| duce a copy of this order before the 3rd

4 : The application 18 ‘disposed of ‘as above
o e
i
! mspondent. for cempliance.

z

| Ly - . vice=Chairman
w T -
290502005 _ & Dr« MesCe Sarma, learned Railway '
‘ ' { counsel has placed before me the complia=
. _ % nace report alongwith a copy of the order
% ' {dated 2.5.2005, In view of the above,

1. _ | ‘without pre judice to the right to-the
o |

!

}

§

3

.applicant to challen’z(g’\f“ the appropriate
Lo proceedings if he is so advised.

The o.A. is closed.
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ORIGINAL APPLICATION NO.

é%uiafby e o

OF 2005

s

.

(Sri Raju Ram Boro -Vs- Union of Undia and ors.

Week commencing
from 13.10.2001
to 19.10.2001.

21.11.2004

15.12.2004

19.01.2005

LIST OF DATES/SYNOPSIS

Advertisement was 1issued in the issue -
of “The Employment News” by the

Deputy Chief Personal Officer (Gaz)

& Controller of Recruitment inviting
applications from eligibkle SC and ST
candidates for filling up Group-D
poéts of Trackman/ Khalasi in the

four divisions of N.F. Railway.
(Annexure-I1I at PagleL)

The applicant applied for the post

Trackman.

Applicant appeared 1n the final
written test on being successful in

the Preliminary Test.

Results of the Final Test published

in the newspaper, “Asomiya Pradidin”.
(Annexure-IT at Pagelﬁﬂ

Date fixed for physical efficiency
test 1in the call letter received by

the applicant.

On the same date results of the said

test were declared where the names of



01.02.2005

09.02.2005

18.3.2005 to

April,

2005,

8 candidates who had not passed in

the test were shown.
(Annexure-IV at Page.¥l.)

Respondent No.4 issued office order
Mo.E/QZ?/rectt./Misé.LM displayed 1in
its notice board whereby a list of 69
and 110 ST candidates were empanelled
for Group-D  posts of Trackman/

Khalasil
(Annexure-V at Page.?&.)

Applicant submitted appeal /
representation betore the Respondent
No.3 stating entire facts and praying

for justice.
(Annexure-VI at Page“¥ZJ

Date fixed for medical fitness test.

~



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI

BENCH : GUWAHATI

(An Application under Section 19

of the RAdministrative Tribunals Rct, 1985)

0.5. no.  F4  or 2008
Sri Raju Ram Boro o . BEpplicant
—Ve-

Union of India and others .. Respondents

| I NDEX

S1 No. Particulars Page No.

1. Application : L -1

2. Verification : 13

3. Annexure — I : 14

4. Annexure - II : 15 -\

5. Annexure - IIT 1D -0

6. Annexure - IV : » <\

. Annexure - V : RR —R

8. Annexure — VI : : | R~ -
Filed by

17-3. L0085~
Advocate
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(An application under section 19 of the

Administrative Tribunals Act, 1985)

0.A NO of 2005

Sri Raju Ram Boro,

S/o Prabin Chandra Boro,
R/0:- Damadar Chatra,
Ghograpar, Nalbari, Assam,

Pin:- 781369.
. APPLICANT

-Versus-

1. Union of India
Represented by the General
Manager, N.F. Railway

Maligaon, Guwahati.

2. Divisional Railway Manager,
N.F. Railway, Lumding,

District:- Nagaon, Assanm.

3. Chief Personal Officer,

N.F. Railway, Maligaon.
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1.

2.

4. Divisional Railway Manager(P)
N.F. Railway, Lumnding,

District:- Nagaon, Assam.

. RESPCNDENTS

PARTICULARS OF THE ORDER AGAINST WHICH THE

APPLICATION IS MADE.

ii.

iii.

Office Order No. E/227/Roctt./Misc./LM
dated 01.02.2005 issued by the
Respondent No. 4 declaring the result of
the recruitment of Group-D posts of

Trackman/ Khalasi (SC/ST).

Action of the authorities in déclaring/
publishing Result Sheet of 69(5C) and
110 candidates (ST) for recruitment to
Group-D posts of Trackman/ Khalasi in a
pick and choose manner and candidates
below the applicant were empanelled
thereby depriving the applicant from

right to be considered for appointment.

Appeal dated 09.02.2005 filed before the
Respondent No. 3 stating the
irregularities in the selection process
of sélecting the 110 (ST) candidétes in

a pick and choose manner with the prayer

to do proper justice in the matter.

JURISDICTION OF THE TRIBUNAL:

(D



The applicant declares that the subject
matter of the order against which he wants
redressal/relief is within the jurisdiction of fthis

Hon’ble Tribunal.

3. LIMITATION :

The applicant further declares that the
application is within the limitation prescribed

under Section 21 of  the Administrative Tribunals

Act, 1985.

4. FACTS OF THE CASE

1. That the applicant 1s a citizen of India
and he belongs to the Schedule Tribes community and
as such he 1is entitled to the protection as

enshrined in the Constitution of India.

2. That the épplicant begs to state that he
belongs to a very poor famiiy and due to financial
constraints in the family he started looking tfor
employment since the time he was continuing with

his studies at the High School.

3. That the applicant states that in the
issue of “The Employment News” of the wéek
commencing from 13.10.2001-19.10.2001 an
advertisement was issued by the Deputy Chietf
Personal Officer (Gaz) & Controller of Recruitment
inviting applications from eligible SC and ST

candidates for filling up Group-D posts of



\ii\

Trackman/ Khalasi in the four divisions of the N.F.

Railway.
A copy of the advertisement
is annexed  herewith  and
marked as ANNEXURE-T.

4. That the applicant on coming across the

advertisement, having the requisite qualifications,
applied for fthe post of Trackman giving all
particulars in details and he opted for Lumding
Division. The applicant states that at the time of
applying for the said post he was studying in

Class-X.

5. That the applicant begs to state that as
per the advertisement the recruitment process would
consist of three stages (i) Objective type written
examination (Preliminary Test), (ii) Objective type
written examination (Final Test) and (iii) Physical
Efficiency Test. Successful candidates who have
come through the two stages of written test will be

called for physical efficiency test.

The applicant after submitting his
application, was called for the Preliminary Test
and on ﬁeing successful the applicant appeared in
the Final Test on 21.11.2004. The applicant states
that his Roll No. was 21708112.



6. That on 15.12.2004 the respondent
authorities, in the local Assamese newspaper
“Asomiya Pratidin”, declared the result of the
final test according to merit and the applicant’s
name appeared in the result 1list of Lumding

Division.

The translated typed
relevant extract of the
- newspaper showing the result
is annexed  herewith and

marked as ANNEXURE-II.

1. That thereafter the applicant received a
Admit Card/ Call Letter for Physical Efficiency
Test and Verification of Original Certificates
whereby he was asked to report/ appear on
19.01.2005 at 9:00 A.M. in the office of the
Divisional Personal Officer, i.e. resgpondent No.4,
Lumding for  the test and verification. The
applicant states that alongwith the call letter an
instruction annexure was 1issued wherein, among
others, it was stated that no marks would be
awarded for the physical efficiency test but that

the candidates would have to qualify for final

selection and that the results of the physical'

efficiency test will be displayed on the same day

of the test.
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Copy of the call letter is
annexed herewith and marked

as ANNEXURE-ITT.

8. That accordingly, the applicant appeared
before the Divisional Personal Officer, Lumding on

the appointed date and participated in the test.

After completion of the test the
Respondent no.4 displayed a notice issued under
Memo No. E/227/Rectt./Misc./LM dated 19.01.2005
declaring the names of 8 candidates who had not
passed the physical test. Since the applicant’s
name was not in the notice, thé applicant had
passed the physical test as no other list was
published. A copy of the said notice was collected
by the applicant and compared with the same with

original hung on the Notice Board.

Typed copy of the notice
dated 19.01.2005 is annexed
herewith and marked as

ANNEXURE-IV.

9. That the applicant begs to state that his

performance in the entire recruitment process was

| Very good and the applicant, in view of his

performance and qualification, was confident that
he would be selected and called for the medical
test. But the applicant was shocked and surprised

when he came - across office Memo No.



E/227/rectt./Misc./LM dated 01.02.2005 issued by
the respondent No.4 and displayed in its notice
board whereby a list of 69 SC and 110 ST candidates
were empanelled fdr Group—D posts of Trackman/
Khalasi. On perusal of the list the applicant found
that candidates who were below him in the merit
list {Annexure-II) i.e Roll Nos. had been
empanelled for ,recruitment. to group-D posts of
Khalasi/ Trackman. The applicéﬁ% has collected a
copy of the list of 110 ST candidates and compared

to the same with the list in the Notice Board.

The applicant states that after the
Physical Efficiency Test no other test was held and
és such the applicant is surprised as to under what
basis the fespondent authorities has selected the
candidates in a pick and choose manner and prepared

the list.

The typed relevant portion
of the 1list of 110 (3ST)
candidates are - annexed

herewith and marked as

ANNEXURE-V.

10. That, thereafter thé applicant along with
such other candidates submitted an appeal/
representation dated 09.02.2005 before the
Respondent No.3 stating the above facts with the

prayer to look into matter as to how the list dated
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1.2.05 was prepared and to give justice to them,

but till date there has been no response.

Copy  of the appeal/
representation is annexed
herewith and marked as

ANNEXURE-VI.

11. That the applicant states that now he has
come to know that the respondent authorities has
started calling candidates in batches from the list
dated 1.2.05 (Annexure-V) for medical fitness test
from 18.3.05 which will continue to April’ 2005 and

since his appeal/representation has not been

( 4

disposed off till date, the applicant is convinced -

that no useful purpose will be served by waiting
any longer and as such he 1is approaching this

Hon’ble Tribunal for the redressal of his

grievance.
5. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS
- I. For that, in the given  facts and
circumstances of the case, the action of
the  respondent  authorities is  highly
illegal and bad in law and is liable to be
quashed and set aside.
IT. For that the applicant had passed the

written test and his name appeared in the

final test result (Annexure-II) in order of



IIT.

IV.

1

merit. The physical efficiency test did not
carry any marks and since he had qualified
in the physical test, the merit list ought
to have been followed and that not having
been done and by including persons who were
shown lower in the 1list, the impugned
action and orders are bad in law and liable

to be set aside.

For that, in spite of the good performance
by the applicant in the various tests of
the recruitment  process, leaving the
applicant in lurch and selecting persons
who were below the applicant’s position in
the merit list {(Annexure-~I1T) without

showing any reason is illegal, arbitrary

and in violation of principle of natural

justice and therefore such action of the
respondent authorities is liable to be

dquashed and set aside.

For that, the action of the authorities in
not disposing of the appeal/representation
dated 9.2.05 shows that the appellate
authorities has not  exercised the
jurisdiction vested in it and as such the
same 15 bad in law and liable to be set

aside.

ly



10

V. For that, in any view of the matter the
impugned action of the authorities is bad

in law and is liable to be set aside.

6. DETAILS OF REMEDIES EXHAUSTED:

The applicant had submitted - a
representation/appeal dated §.2.05 (Annexure-vI}
before the Respondent No.3 but till date there has

been no response.

7. MATTERS NOT PREVIOUSLY FILED OR PENDING WITH

ANY OTHER COURT

The applicant further declares that he has
not previously filed any application, writ petition
or suit regarding the matter in respect of which
this application has been made before any Court or
any other authority or any other Bench of the
Tribunal nor any such applicatién, Writ petition cor

suit 1is pending before any of them.
8. PRAYER:

It 1is, therefore, prayed that
Your Lordships would be
prleased to admit this
“application, call for the
entire records of the case,
ask the Respondenté to show
cause as to - why the

applicant’s name should not be
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applicant as in duty

9.

And for

' INTERIM ORDER:

11

empanelled in the list of ST
candidates published vide Memo
No. E/227/Rectt./Misc./ M
dated 01.02.2005 issued by the
Respondent No.4 and as to why
the applicant should also not
be called for the medical test
for appolintment and after
perusing the causes shown, if
any and hearing the parties
direct the Respondents to
empanel the Respondents and
sent him for the medical test
for appointment and/or pass
such order/order as Your
Lordships may deem fit and

proper.

this act of kindness, the

bound shall ever pray.

It is, therefore, prayed that
pending disposal of the
application Your Lordships
would be pleased to direct the
Respondents to - allow the
applicant to participate in

the medical fitness test



10.

11.

12.

12

and/or pass such order/order

Q

8 Your Lordships may deem fit

and proper.

And for this act of kindness, the applicant as

in duty bound shall ever pray.

DOES NOT ARISE:

PARTICULARS OF EBANK DRAFT/POSTAL ORDER IN

RESPECT OF THE APPLICATICN FEE.

(1) I.P.C No. QOGN I GRTH
(ii)  Date. Y D R0

(1ii) Issued by Guwahati Post Office.

(iv) Payable at Guwahati.

LIST OF ENCLOSURES. :

As stated in the INDEX
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VERIFICATION

I, Sri Raju Ram Boro, aged about 20 years,

S/o Prabin Chandra Boro, resident of Damadar
Chatra, Ghograpar, in the district of Nalbari,
Assam, do hereby verify that the statements made in
Paragraphs No. 1, 9)4,6,2 )5, 10O and
JJ are true to my  personal
knowledge and the statements made in paragraphs No.
- SR = St e | .77.. are believe to be true on
legal advice and that I have not suppressed any

material fact.

And I sign this verification on this the .

JH day of March’ 2005 at Guwahati.
Place: (o wojv\oj:v

Date: |¥. > 0S5

SIGNATURE

e Reju fRo Gevee
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ANNEXDRE-TL

590k 0ber 2004

36
| /NORTHEAST FRONTIER RAILWAY

Shoot, Phologfapr{s and Indifferont placos of the application form mustba the same, THIS SHOULD
DE NOTEDVERY CAREFULLY. Any varlation may disquality 8w candidate.Applications shoutd Lo

T - K sont by ordinary post ONLY,
i !
. - NfAb!GAON, GUWAHATI (AS SAM) 5. The last date and timo of recelpt of application is 23.11.2001 (5.00 p.m) and it will not ba
oxtended on any L icati sil i i
Special Recruitmont Drlve for Schoduléd Casto rol:clod‘ n any account. Applications recofved after the ¢losing date and time will bo summarly
. & Scheduled Tribe Candidatos . 6. Application shoutd b fillad In by the candidate In his of her own handwtitng only.
Employment Notico No. NFR-2/2001 "/ Catogory Ho. 01 ; l(l:m%rl: lhan::e application Is recelvad in ono envelop all the applications will be ro];acled.
Rt e , Candidates who aro working in any govarnmant depastment or public sactor undertaking should
~Cloulng Dato : | 23 Nov. 2001 send their appticalion thiough thair department and thay should afso submit ‘no objection celificat’
Apptications aro Invited from tho oligibte SC and ST candidatos for filling up of 595 posts of Trackman alongwith the applicawon,
and Khalasi in N.F Raitway. 9. Envalop containing the application and ils enclosute should be adsiressod lo e Divislonal
THIS RECRUITMENT IS FOR 4 (FOUR) DIVISIONS OF N.F RAILWAY LE. TINSUKIA, LUMDING, Rallway Managor (Porsonnel) of the concerned divisten accotding to the cholce of tha
AUFUROUAH AND KATIHAR. . candidates suporscriblng the words "Application In tesponso to Employment Hotle No.
Pleaao road the ontlro nolliicatlon carefully before filling up the applicatlon form. NFR-2/2001 (Spucial Rocrultmant Drive for SC/ST)* on the lop loft side of the envalop.
WRITTEN TEST SHALL BE CONDUCTED ON SAME DAYS FOR ALL FOUR DIVISIONS 10, Enclosuros ¢ .
MENTIONED BELOW. HENCE CANDIDATES MUST SEND APPLICATION TO TNE OF THE Tho following enclosurea should be properly stuplod/stilchud along with the application.
FOLLOWING DIVISIONS ONLY AS PER THEIR CHOICE. A) Coples of certificates In rogards to academic qualification, prool of aga, caste, matk shost must
In case a candidate applios to moro than ono divislon, hishor candidature Is liabls lo bo cancelled. bo allesiod by any of the following aulhorliies and enclosed along with applicallon. Particultrs printud
Spoclal drive for filling up of SC/ST backiog vacancles (Total numrbor :595) ?l") "':10 b:tl)ck of l:‘: ml?'k shoaticatlilicatos stiould also be photocopiod lnvariably.
ambors of Pacllament or Membaors of Logislative Assemtsdy.
Divislon | Calogoty of TomlL Braakup of | Addiusa lor sonding application (2) Gazotlod Otficers of Cantral or Stato Govarament
Post of Xacn'\c\ou . (3) Tahasildars or Nayab/Dy. Tahasildars authotisod 10 exvreiso Magistrate Powor s,
. vacancles | SC | ST {4) Princlpals or Hoad Masters of all recognized Educational instituions.
- , B) Threo rocent pass port slze pholographs ol the applicant with full signature on the front of the
Kathor :::kalm 132 ?7 5 g"g’:’;l‘“ R“‘k"“&"‘“’é‘fﬁ” (Parsonnal) =+ gholographs, one gf which should ba pastad in tho spuce pravided in the appfication forin and tha
as| 2 1 Pi 3 50 way, KaUhar, Bihor, v othor two staplod/stilchad firenly with all enclosutos.
n-854105 C) SC and ST candidatos must attach caste cortificates In proscribed format issued by the
Lumding | Trackman 144 58 86 | Divislonal Railway Mmgsr(?elsonnnl),&,‘.} , (I:o‘m'go:ent authority, (Format of cerlificato for SC/ST Is given at Annoxurs-B)
‘ Khalas 35 1" 24 | N.F Rallway, Lumding, Assam - , 14.Nolos : .
Vo Pin-782447. (A Ntecassmy corlifica lals/documents must ba In Engfish or Hindl. If it Is not so, the
- - - . exacltranslation of the sama typad in English/Hindi and attested by any of the authorilies mentione
Alipurd kman 130 37 | 93 |Oivislond RallwgyManago((Psrsonnel), LA atz 18.1C {A) above should ba produced.
Khalast 12 6 6 N:F. Rallway, Alipurduar, Wost Bongat, « .{B) A candidato who submits any forgod cortificata for sacuring aligiblitty shall bo liabls not only
Pin-736123 tejoction of his candiduturo for this patticulas recruitment bt ho will bo dobanad Ly m appaating in .
Tinsukia Trackman 140 57 83 | Divislonal Railway Manager (Parsonn alg‘ ';';"O‘ ﬁ:\zloeﬁnl\;zgilzr; lz}c:\n(.!uclod by any zonal railways/Railway Racruiimont Bourds and will also bo
NF Baxlwcy. Tinsukla, Assam, ' _.+{C) Candidates' tinaf appolntmant will be made based on verification of tho Casto Cartificaio etc.
Pln-7086125 < pt . " . "
,-,7/- % (D) o daclsion of tha Divisional Railway Managas {Parsonnol) of the divisions in sl maltors ratating
Total 695 297 | 350 . to oligibility of candicatos, allotment of oxamination cenlres and any other malxr rolated to this
recrullinant shall b finu! and binding o the candidates and fo onquliy of cotespundancay vall b
Abbreviation : SC-Schodulad Caslo, ST-Schedulad iibo. ontatained In tis connoction. » S
Noto ¢ The number of vacanclos given aro provisioral and may Increaso of tiocioase as por (€) N.F. Addiway shall lntimate only to those found G|Iglb|? \gappc{u in the written test and subsagtiant
toquiremont of tha Raiway. This Rallv:ay will not bo tosponsiblo for any l0ss sutlerad by the candidato Slitgol-‘! :i solec‘uor;‘ I:lclloes not ulntrim l:‘.\k? a’l;y rosponsibility for sending raply to it candidates it
due to teduction of vacancles. . solactod of not cafled for vailton/physical eflicioncy tast etc.
The Adminlstration rosorvos tho fight to hold separato, addilionalisupplomentaty of 10-examination {F) N.E Rallway Is not rosponsiblo for any postal dotay and wiong defivary etc. e
fot ol or soma of tha candidatos. LG) Tho numburdclﬂ v:lxcnnrl:lua s’hown In this omploymant natico s provisional and tnay inctease of
No application wiil ba accoptad at NF Rallway Hoadquarters Ottice. ocroaso according lo axigancios.
2.Schemo for Recrultment (H) Candidatos trylng to use untalr meanu of canvassing In any form wili bo disgualifted and
The tocrultmont pracess shall be In threw stagos: thelr candidature will be cancollod without any nolice.
. fit Dbjective typo wrilten examination (Prefiminary Tost) . {1) Imporsonation or misbehaviour in the examination hall will tandor tho candikate disquaited.
. ‘DQ daiglive tvpe ‘written exam {F nal Tosh | M_ , {4) Raitway Administration resorvas the right to hoid any re-axaminalion or additicnal sxaminations!
Af le’) ol “plost, @ ¢4 (L&c’.'h? . physical officloncy tosvintervisw. ) o i
53‘ u". o ’ ), 1who havdfeomo throug ha two stago wiltien tost will ba subjocted to physical ()3;‘01 any fogal action arlsing out of this employmont notice tha jutisdiction shiall i CAT/Guwrahinli
i - f 33 candidales, Mnovs far tho post: o v only.
a & g)?’s s liabl fo change without ary furthor notice) N gL) Do nol buy thy (o700 aiy POrsUl of AGONCY AB NOLOUVY NAR LERN FITIUT VORI YRT]
QWY “Fnese oxaminations shall bo Hindi and/or English.  formd,
g;‘}‘ >IN EXAMINATIONS AND PHYSICAL EFFlClgNCY TEST SHALL BE HELD AT (M) Rallway adminfatration Is not rosponsiblo for any Inadvertent utror i the advertisenent

and will not bo hold for any postal delay or wrong dolivory.
Oy. Chiot Parsonal Officer {Gaz) & Controffa: of Recrailment,
Annoxuri-A

N

Y \FFERENT PLACES WITHIN THE JURISDICTION OF N F RAILWAY ONLY.

3. Job Roquiroments : The post of Trackman i3 bastcally muant for the mafitenance of Rallway
Track. The job entails lifling of heavy rails and worklng wilh spado, sicklo, boalor steel, bat-crow,
rako baltast and othor P. Way tools for tho upkoop of Track, Bridgas and othor track flxtures.

The posting of the Trackman will bo in te Yernota aroas of Divislons, The naluro of job Is arduous
and requiras a high loval of physical litness for alficiant discharge of dtties.

Similas requirements of physical fitnoss and job conditions a0 also applicablo in case of Khalasls.

APPLICATION FORMAT
(To bo filled by tho candidate In hishor own handwiiling)
¢ Communlly ** Oivision for which applied

{SCIST) O
l:-__._.____..l

4, Pay Scalo:  Rs.2610-60-3150-65-3540/- plus usual allowsncos as per the pravalling ratos for
Trackman, ’ . .
s, 2650-55-2660-60-3200/- plus usual allowancos s par the pravalling rats lor SC-Schaduled Casto; ST-Schodulod Tiibe )
Khajasl. ++ Stalo cholce for onw Divislon onfy out of & Divisions i.a. Alipurdum, Kutihar, Londing & Tinsuh,
/6. Mind Anndamle Quollficallon ¢ (Indiceto your District and :"tate according o prosunt address)
N OISTRICT S.ATE

Spaca lor recem
passport size
photograph signed
on the front of
photograph by tho

Class Vil pass fiom rocognized oducational Institution.

{Submission of bogus Schoo! Cortificito will disqualily tho candidala)
6. Ago as on 01.09.2001

SC/ST: 18 v 38 yeus.

For Sorving Rallway Employeo:

—— 1

(Who have put in 3 years continuous servico including Casual Labour and Substituton) candidate,
Upper aga fimitIs - SC/ST-45 yers. 1do hotel . - o
Thaic application should bo sent through the cadia controliing authortty. 1.0 do hotehy apply for rocrullmont to Group 'D' post n e Division of NI Railway
7. Phyaleal Standard: In response 1o Employimont Notico No, NFR-2/2001 CAY ZGORY NO.01.
The candidate must possass sound bodlily hoalth and physical ftnaas to do hord work as indicated 2. Namo of tho candidato : I
in ‘job tequirament’, anywhato and at any lime troughout the yaas, Tho pliysloal efficiency toat 4
may Inter afia include lilting welght of 20 Kg. andd abity 10 1un vglth tho walght for a distance of 100 I
mts within proscribod qualitying limu -
v 0, Hnbice! Standard o
4 . ) 3. Falliar's Nomo (Shiiata); e e e
Candldales solectod In ordar of masit and a3 per existing rugervation tulvs, will bo put Uirouyh Fatliar's Nmd (“]""l’m") T
dataliod medical exumination to assoss their filnuss. ) -
9, Eyo Sight : B+1 {with or without glasses) for Trackman ond Khefash, .
10. Place of posting : Thoy can be posted within tho jurtaciation of the diviatens of N.F Fallwgy. !
)‘-l:n;aver. Uu:y ;ue llab:o k:lsm:lﬂjl\yw'“:m on N F Rallway. 4. (i) Date ot Blrts (In Chilstian Era):  Dalo Month Yoo
. Payment of examinal o 10 ponla oxponsoy ; P
Examination Foos ¢ L—_I:) { l l l I H l J
For §C/ST candidatos : Rs. 10.00 {only postal chrges) .
12, Modo of Paymonit: Crossed Indian Postal Ordor(s) crawn In favour of FASCAO/N.F Raltéray, (ily Age as on 1.8.2001 : Yoo Monlh Days
Tho postal ordora should be payablo at Guiahatl, Candiclates mus, wrile their name, full adkliess .
on the placo provided In the Postai Ordat(s). The dato of Issuo of Postal Qrdar{s) must not ba pilor [::D E:Ej EE]
1o the date of lasug of this Empluymont Notlce. Postal Ordors without the soal from tho Issulng (i) If you ctaim ago relaxation, Indicate thu roason thoroo: -
postolfice viili N3t b accaplad and thelr candidature will bo rojocted, Paymont In any othor fori (O Ly proot to bo hod)
vill nol bo ptod t:wd tha apphication will bo st ily rojactad. 5. Full Postal Address for communication: {In capitol lettors):
13. How to apply : -
1. The candidato should oppiy 10 the Divisional Raitway Manager (Patsonnol)of the Divisionaccarding OB e
ta Uigit choico as P application fonmat yiven al Anngxure-"A* on good qualiy’ nlaln papor of A-4
3i76. VY.t e srivirinannos sur conns s
2. A wntiag 1 U0 upphicabun fuiti should be duly (lzd in bluolack ball point pen. In case wny ’h‘,g(gljnwe .

antry Is nol applicablo for & candivat, “Tit applicabla? (NA) should be written agerlinst that cplumn
3, Full postad adkdioss of tho eyt lzin with pin Coa for comimunication with tho nams of the naares!
Raiiway Station and Parmanent uddi¢an imst b givon. :

4. Candidates st sign il (and 1t Wntilui} int ittt ont places on the application forin as Indicatad
therain und not maroly wite theit namos In block capltal I6tlars In algnaturo colurnn,

The style and tangunage (English or Hinc) of glgnutino on Uiw uppar portien of Admit Card, Answar

6. Noarest Rallway SO ..v.vvecceimsrrinsines sones e+ OVOT L
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TRANSLATED COPY

ANNEXURE-TIT

ASOMIYA PRATIDIN :: WEDNESDAY :: 15 DECEMBER Z004.

EMBLEM | NORTH EAST FRONTIER RAILWAYS, MALIGAON

Pin : 781011

EMBLEM

Results of the written test held on 21.11.2004 for

the recruitment of

Tribe candidates.

passed the

585 Scheduled Caste/ Scheduled

The undermentioned candidates have jointly

final written test held on 21.11.2004

for the post of Trackman/ Khalasi. The physical

efficiency test will be held on 19.01.2005 at

Tinsukia, Lumding, Alipurduar and

Katihar. The

certificates will be examined in the office of the

Zonal Personal Officer from 17.01.2005 to

21.

N01.2005. The candidates shall have

their certificates of date of birth,

educational qualifications etc. The

for the tests have bheen sent.

contact phone no 0361-2572091 for
help.

Tinsukia-Scheduled Caste

Scheduled Tribes:

Lumding-Scheduled Caste

to submit

caste and

call letters

any

The candidates wmay

necessary



- 15—

Scheduled Tribes:

21708679
21709215
21708576
21708586
21708344
21708756
21708580
21709310
21709072
21709295
21708789
21708723
21709056
21708329
21708851
21708497
21709323
21707996
21708171
21709272

21707944

21708764
21709165
21708819
21707948
21708039
21708052
21708839
217083895
21708083
21708449
21708250
21709008

21708310
21708615
21708687
21708057
21708324
21708026
21708843
21708798
21708536
21708442
21708118
21708257
21708921
21708824
21708112
21709265
21708450
21708822
21708686
21708383
21707988
21709319
21708530
21709032
21709084
21708981
21709096
21708485
21708952
21710744
21708004
21708891
21708936

21709154
21710471
21708356

21708312

21708697
21710409
21708675
21707992
21708081

21709052

21708300
21708899
21709112
21708321
21708836
21709263
21708892
21708181
21709030
21708506
21709064
21708363
21708346
21710628
21708768

21710698

21708489
21710738
21708214
21708946
21708117
21708109
21708539

21708414
21708958
21707687
21708553
21707826
21708715
21708281
21707962
21708493
21708508

121708387

21708810
21708411
21708090
21708270
21708471
21709306
21708007
21708622
21709193
21709113
21709232
21707933
21709024
21709084
21710434,
21708688
21708479
21710559
21708290
21708017
21708434



L

Alipurduar-Scheduled Caste

Scheduled Tribesg:

Katihar-Scheduled Caste

Scheduled Tribes:

Railway authorities shall not be responsible for

any printing mistake/ typographical error.

Deputy Chief Personal
Officer/ Head Office.

N.F. Railway, Maligaon.
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3, WA /NN Eulting !mZ/CAT No.& POST:

0.
I\IC'F) Sana

Talamal @1 T 7 Gal /7 NAME AND ADDRESS OF THE AR DA kI

Thig is Call Letter for Physicel Efficiency
Test and Verification of Original Certificates.
Terms and Condilions arg given in Annexure.

RAJUZAM BORO

C/O: PABIN CHANDRI BORO.
DAMADAR. CHATRA GHOGRAPAR
NALBARI. ASSAM. PIN - 781369

N

( STdiETH FM 'E'F‘TF&TT ) Signature of the Invigilator :
REERERE R = f‘g‘q ™ e, fears it w4 gfHe gl | aierdt @ g CANDIDATE'S SIGNATURE
You are tequired o appear IsubassiEaRainaia) at the place, date and time specilied below : | ( arqellerss @ @A) (In the Presence of Invigilator)
w9 4. / ROLLNO. ecif) Fdfir, frare @1 ®ay /7 Date & Time of Reporing Tfte oy o1 W 3R Al / Name and Address of the Exam Centre
21708112 . 14-01-2005 At 9:00 AM QFFICE OF THE DIVISIONAL PERSONNEL QOFEFICEFR
ey g W Qaiﬁ‘ﬁi ferar /1™ 7 To be collected a\ the Examination Cenre LUMDING .
At / Date: ’(b 12-2004 ’ ) ) s< St.Personnel Officer/Recl.
T @TgH WA e 'ff wd arqd frars ¥ @ / Please lear off along this line and retain for your record ‘N F RAILWAY, MALIGAON, GUWAHATI
( wrell T AW W& U ) Name & Address of the Candidate L, W@ WHH Cal. No. & EN. No. | %7 H./ Roll No. | wilign fafr / Dale of Examination .
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. AL | ANNEXURE

¢ INSTRUCTIONS FOR PHYSICAL EFFICIENCY TEST AND VERIFICATION OF CERTIFICATES

e Physical Efficiency Test is scheduled to be held on 19.01.2005.You should report to Divisional
Personnel Officer of Division for which you have applied in date and time mentioned in the
call letter.

» Verification of certificates is scheduled to be done from 17.01 2005 to 21.01.2005 in the office
of the Livisional Personnel Officer. You should produce Original Certificate of Date of Birth,
‘Community and Educational Certificates etc. to the Divisional Personnel Officer for
verification. If you fail to bring Original Certificates for verification within the prescribed period,
your candidature is liable for canceliation.

» The norms for Physical Efficiency Test are given below: -

Male candidates Female Candidates

Should be able to iift and carry 1. Should be able to lift and carry

35 Kg. of weight for a-distance
of 100 meter in 2 minutes in
one chance without putting the
weight down and

Should be able to run for a
distance of 1500 meter in 7

" minutes \n one chance.

20 Kg. of weight for a distance
of 100 meter in 2 minutes in
one chance-without putting the
weight down and

Should be able to run for a
distance of 400 meter in 4
mi'nules i one ciiance

» No marks are awarded for the Physical Efficiency Test. However candidate should qualify in
the test for final selection.

» Request for changing the venue & date of test will not be entertained.

S The results of the Physical Efficiericy Test wili be displayed on the same day of test.

MM
Sr. Personnel Officer/Rectt.

Date: 16-12-2004 NF Railway, Maligaon, Guwabhati

X
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ANNEXURE-IV

TRANSLATED COPY

NOTICE BOARD

Office of the

Divisicnal Railway Manager (P)

Lumding .(Asssam)

Dated 19.01.2005.

et i

e

No. E/227/Rectt./Misc./LM/

Sub. : Result of the physical test of Group-D posts
of Trackman/ Khalashi (ST) and (SC).

The following name of candidates are NOT

PASSED in the physical test. ,////

Serial No. Name
1. - Sri Prakasﬁ Longmalilai ' : {(ST)
2. Sri Pradip Kumar Das : {ST)
3. Sri Shaligram Paswan :  (SCj
4. Sri Tarun Chandra Swargiray : (8T
5. - Sri Bishnu Prasad Eaishya : (8C)
6. Sri Prabir Kumar Lashkar . {8C)
7. Sri Ashok Kumar Laskar : {SC)
8. Sri Dijendra Deka Raja : (STs)

| Sd/- DPO/IC/LMG
o ot O
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\ ANNEXURE-V

TRANSLATED COPY

NOTICE BOARD
N.F. Railway
Otffice of the
Divisional Railway Manager (P)

Lumding {(Asssam)

Dated 15.01.2005.
No. E/227/Rectt./Misc./LM/

Sub. : Result of the requitment of Group-D posts of

Trackman/ Khalashi (ST) ahd (SC)short fall.

The list of 69 SC and 110 ST candidates
(Annexure-ii for ST} who are empanelled for group-D

posts of Trackman/ Khalashi is here by published.

Candidates whose names are declared as
provisioned should - produce the requisite

certificates be fore appointment.

This 1s issued with the approval of competent

authority.
(K.P. Singh)
DPO/IC/LMG.
Copy to GM{P)/MLG :-

For information and necessary action.

List for empanelled ST candidates (Annexure-ITI)

Serial No. Name Roll HNo.

1. Rustam Rabha : 21708679
2. Naren Teron : 21708586
3. Deba Kr. Rangswa : 21708910



A

— R
Serial No. - Name
4 Rajib Boro
5 Prakash Boro
6. Baidya Nath Rabha
7 Mahendra Rabha
8 Bimal Ramchiary
9 Dwijen Chandra Boro
10. Bipul Ch. Rabha
11. Binanijoy Boro
12. Narayan Kowar
13. Chandan Boro
14. Biju Das
15. Daksha Raj Hajong
le. Navit Saikia
17. Bharat Thakuria
18. Shiva Prasad Barman
19. Ranen Barman
20: Anjan Barman
21. Chitra Dhar Deka
22. -Prasanta Rabha
23. Shibuli Kr. Singh
24. Nitu Saikia
25. Bizu Boro
26. Sanjib Kr. Boro
27. Rewati Deka
28. Parikshit Barman
29, Lohit Deka
30. Dilip Ch. Boro
31. Deep Das
32. Depak Ch. Boro
33. Subash Basumatary
34. Badan Das
35. Biswajit Dewari
36. Dhan May Rabha

Roll No.
21706493
21708715
21708607
21709113
21709024
21708689

21708290

21708310
21708057
21708580
21709295
21709056
21708171
21708497
21708171
21707948
21708839
21708449
21709154
21708442
21708312
21708843
21708686
21709265
21709319
21709084
21708485
21708414
21708004
21708913
21709112
21709675
21709052
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Serial HNo.

37.
38.
39.
40.
41.
42.
43.
44,
45.
46.
47.
48.
49.
50.
51.
52.

— A

Name
Anil Ch. Das
Aran Ch. Boro
Dipen Boro
Embik Prasad Boro
Sanjib Ramchiary
Kiranjit Deori
Biswajit Radha
Budhin Doley
Rjit Basumatary
Arjun Bajborgshi
Arup Kr. Das
Khaggeswar Baro
Bipul Deka
Ponjib Basumatary
Dlariba Nazzary
Bira Dutta Kutum
Dwipen Deka
Ajit Kachari
Jeetendra Bordoloi
Moon Dewri
Dipén‘Swargiaty
Milan Saikia
Bhaskar Jyoti Boro
Alan Swarang Boro
Manaj Kr. Mandue
BisWajit Boro
Moniej Kr. Sonowal
Prasanta Saikia
Gunin Bushan Deuril
Dipen Ch. Terun
Ganesh Ch. Boro
Montu Hazarika

Santanu Boro

Roll No.
21709263
21709030
21708363
21710738
21708117
21709215
21708553

21708281

21708508
21708411
21708471
21708622
21709232
21709094
21708921
21708017
21708479
21708615
21708344
21708789
21708323
217092772
21708039
21708385
21710471
21708250
21708324
21708798
21708829
21708450
21708383
21708530
21708952



Serial No.
70.
1.
2.
73.
74.
15.
76.
7.
78.
79.
g0.
81.
82.
83.
84.
85.
86.
87.
88.
89.
90.
91.
92.
93.
94.
95.
96.

Name
Dhananjoy Boro
Mukut Deka
Ranen Thakuria
Ajit Kr. Pater
Manthe Borodoloi
Putul Boro
Bikash Ch. Boro
Sashindra Panging
Bisu Dhar Boro
Basuki Mandal
Brindaban Dewa Raja
Dinesh Kr. Boro
Bikram Boro
Ananta Boro
Goutam Deka
Bashu Swargirary
Pradip Rabha
Bhaben Ch. Rabha
Maheswar Ramshiarary
Pradip Kumar
Ram Prawesh Mandal
Balen Ch. Boro
Atul Das
Ranjit Boro
Mintu Saikia
Dibakar Pegu
Dipak Baruah
Raju Dewarl
Milan Ch. Boro
Jawab Kachari
Aftulen Basumatary
Dipjyoti Bordoloi
Binita Rabha
Jagadish Deka

Roll No.
21708981
21708891
21708958
21708697
21707992
21708300
21708892
21708321
21708346
21710698
21708506

21?08214>'

21708109
21708576
21708726
21708387
21709193
21708090
21708308
21710434
21710559
21708434
21709072
21708756
21708687
21708851
21708723
21707944
21708819
217078906

. 21708052

21708082
21708356
21709008
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serial No.
104.
105.
106.
107.
108.
109.
110.

. G
—R&—

Name Roll No.
Babul Ch. Boro : 21708257
Tilak Ch. Rabha : 21708536
Sarat Ch. Rabha : 21707988
Bhogeswar Deuri : 21708822
Ghanshyam Singh D 21710744
Prasen Senapati : 21706032
Bipul Deka : 21708096

Candidate of the following
Rfoll numbers are
provisional 679, 024, 686,
265, 921, 017, 039, 450,
629, 530, 109, 726, 090,
723, 250 and 052.

sd/ -

DPO/IC/LMG
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The Chief Personnel Officer

N.F.Railway, Maligaon Dated9.02.2005

Sub: Extortion Result of the Recruitment of Group "D post of
Trackman/Khalasi (SC/ST).
Ref: DRM/P/LMG’s Result Notice No.E/227/Rectt./Misc/LM

Dated 01.02.2003. :
Sir,

_ With due respect, we the petitioners humbly prays that your honour would be kind enough for
~ seeking proper justice for requirement in Group ‘D’ post for poor SC/ST candidates.

Most humbly and respectfully we submit as under : -

(a) We the following candidate have qualified in 2™ written test which was held on 21.11.04.
Accordingly result published on 13" Dec,2004 in the Newspaper ‘Assomia Pratidin’.

(b) After selecting in the 2™ written test we the following candidate was invited for physical test at
LMG Division which was held on 19.01.05 to cover 1500 mtrs within 7 minutes. Accordingly we are
have qualified in the physical test vide DRM/P/LMG's published Notice No. E/277/Rectt/Misc/LMG

dt: 19.01.05.

But unfortunately on 01.02.2005 one another result sheet declared by DRM/P/LMG for 110 ST /
candidates and 69 SC candidates have been declared as selected by deleting our name in the result sheets
which 1s very irregular and extortion by way of depriving us though we have already declared passed as
mentioned (a) and (b) above.

On the above fact, vour honour kindly envisage the matter and give proper justice to poor ST/SC
community candidates within ten davs so that we shall be ever grateful to vou.

Further, we are very much sorry to inform vou that if we could not get proper justice there is no
way for us to appeal before High Court for giving our due justice and oblige thereby.

With regards,
Yours faithfully,
1.8 Tike Roun Bordolol Rtk No, 21709064
) Sy Reylt Rov~ Bore R No- Q{70811
3 \/%”uyo Ko Dag. Ro// #e ~-2I708358
4 oo oo pledls — 21708874
3.
Copvio:

Mr. Lalu Prasad Yadav. Honourable Railway Minister for kind information.
GM/NFR/Maligaon for kind information.

DRM/NFR/Lumding for kind information.

CVO/NFR/Maligaon for kind information.

DPO/Lumding for kind information and necessary action.

Secretary/NFR/ST/SC Maligaon.

Editor Assomia Pratidin. Moniram Dewan Path, Chanmari, Guwahati-781003 for information
and requested o publish the complain in his valuable Newspaper.

/
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